
PROCEEbINGS OF THE HIGH COURT OF 3UbICATURE
AT HYbERABAb FOR THE STATE OF TEL.ANAGANA ANb

THE STATE OF ANbHRA PRAbESH

SIJB:-beclaration of probation of certain Judicial Officers, who were
appointed as Senior Civil Judges by promotion during the years
2010, 2011 and 2012 - ORbERS - ISSUEb.

ORbER ROC.NO.6819/2014-B.SPL., bATEb 11.11.2014

The High Court is pleased to pass the following order: -

The probation of the following Judicial Officers, who were appointed as
Senior Civil Judges by promotion during the years 2010, 2011 and 2012, is deemedto have been completed in the cadre of Senior Civil Judges with effect from the
dates shown against their names in Column No.5 of the table below:-

5L NAME ANb bE5I6NATIQN DATE OF DATE OF DATE OF• NO.
PROMOTION COMPLETION DECLARATION
A55ENIOR OF2YEARS OF

CIVIL JUDGE PROBATION

AS_SCJ1. 2. 3. 4. 5.1. K.Janaki Rama Rao, 23.10.2010 04.11.2012 05.11.2012IV Addi. Senior Civil Judge, City Civil Court,
Hyderabad

2. K.Chiranjeevulu 30.12.2010 21.01.2013 22.01.2013Senior Civil Judge, Nandigama, l(rishna bistrict.
3. V.Bala Bhaskara Rao, 23.12.2010 22.12.2012 23.12.2012Senior Civil Judge working as Secretary, bistrict

Legal Services Authority, Karimnogar
4. A.Kczrna Kumar, 27.12.2010 02.02.2013 03.02.2013AddI. Senior Civil Judge, Srikakulam
5. K.Rama Srinivasa Rao, 01.01.2011 31.12.2012 01.01.2013PrI. Senior Civil Judge, Kowur, West Godavari

bistrict
6. L. Appa Rao 20.12.2010 19.12.2012 20.12.2012Retired on. 30.06.2013
7. SMT.V.A.L.Satyavathi, 21.12.2010 16.01.2013 17.01.2013VII Addl. Senior Civil Judge, L.B.Nagar, Ragareddy

bistrict.
8. SMT.5.N.Sreedevi IV Addl. Chief Metropolitan 30.12.2010 14.01.2013 15.01.2013Magistrate, Hyderabad
9. K.Bhavani Prasad, 30.12.2010 09.02.2013 10.02.2013Senior Civil Judge, Huzurabad, Karimnagar bistrict

10. SMT. N. Santhi, Senior Civil Judge, Chirala, 30.12.2010 07.02.2013 08.02.2013Prakasam bistrict
11. SMT K. Radha Ratnam, 30.12.2010 10.02.2013 11.02.2013Senior Civil Judge, Tanuku,West Godavari bistrict
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12. R.Siva Kumar, 30.12.2010 24.01.2013 25.01.2013

Senior Civil Judge, Narsipatnam, Visakhapatnam

District

13. M.Venkáta Harinath, 29.12.2010 20.01.2013 21.01.2013

. VII Add!. Senior Civil Judge, City Civil Court, Hyderabad

14. V.Srinivasulu, 23.12.2010 08.01.2013 09.01.2013

Senior Civil Judge, Nandyal, Kurnool District.

15. Q.Venkatanageswara Rao, 27.12.2010 18.01.2013 19.01.2013

Add!. Senior Civil Judge, Tirupati,

Chittoor District

16. SMT P. Kamala Devi, 27.12.2010 11.01.2013 12.01.2013

Addi. Senior Civil Judge, Eluru, West Godavari

District

17. N.Raojl, 27.12.2010 27.01.2013 28.01.2013

Senior Civil Judge, Mahabubnagar retired on

30.06.2014.

18. P.battatreyulu, 27.12.2010 26.12.2012 27.12.2012

III AddI. Chief Metropolitan Magistrate,

&aj uwaka, Visakhapatnam b istrict.

19. Huzaib Ahmed Khan, 27.12.2010 13.01.2013 14.01.2013

Senior Civil Judge, Zaheerabad, Medak District.

20. SMT,A.Lakshmi, Senior Civil Judge. Nuzvid, Krishna 23.12.2010 07.01.2013 08.01.2013

District.

21. T.Venkata Subba Rao, 22.12.2010 21.12.2012 22.12.2012

Senior Civil Judge, working as Secretary, District Legal

Services Authority, Anontapuram.

22. SRI J. Samba Shiv 23.12.2010 16.05.2013 17.05.2013

Retired on 30.06.2013

23. N.Naga Raju, 30.12.2010 15.02.2013 16.02.2013

Senior Civil Judge, Mangalagiri, Guntur District

24. b.Viswanadham, Senior Civil Judge, Srikalahasthi, 27.12.2010 02.02.2013 03.02.2013

Chittoor District

25. M.Venkata Ramana, 23.12.2010 07.01.2013 08.01.2013

VIII Addl. Senior Civil Judge, L.B.Nagar,

Rangcreddy District.

26. 5MT.G.Pratibha bevi, 30.12.2010 29.01.2013 30.01.2013

SCJ, working as Deputy Director, Andhra Pradesh

Judicial Academy, Secunderabad.

27. Mohammed Nizamuddin, 27.12.2010 06.01.2013 07.01.2013

VII Add!. Chief Metropolitan Magistrate,

Hyderabad.

28. SMT.M.Kanalca burga, 23.12.2010 11.01.2013 12.01.2013

Senior Civil Judge, working as Secretary, DLSA, Medak

at Son9areddy.

29. K.Venkatalakshmi Harinath, 30.122010 05.02.2013 06.02.2013

Senior Civil Judge, Kandukur, Prakasam District.

30. b.Ravindra Sharma, 27.12.2010 25.01.2013 26.01.2013

II Add!. Senior Civil Judge, Warangal

31. T.M.C.Vijaya Kumar, 23.12.2010 2a.12.2012 23.12.2012

II Add!, Senior Civil Judge, Nandyal, Kurnool

District
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32. SMT.P.Lakshmi Sarada, 21.12.2010 20.12.2012 21.12.2012
5enior Civil Judge, working as Secretary, DL5A,,
West Godavari at Eluru.

33. SRI 5. Palani 30.12.2010 29.12.2012 30.12.2012
Retired on 31.05.2013

34. R.V.V.S.Murali Krishna, 24.12.2010 31.12.2012 01.01.2013
Senior Civil Judge, Pithapuram, East Godavari
bistrict

35. V.Sreenivasa Siva Ram, 27.12.2010 26.12.2012 27.12.2012
Senior Civil Judge working on Other Duty as
Administrative Officer, APSLSA, Hyderabad.

36. P.Rajendra Prasad, 27.12.2010 26.12.2012 27.12.2012
Senior Civil Judge, Razole, East Godavari District

37. G.5.Ramesh Kumar, 30.12.2010 29.12.2012 3012.2012
Senior Civil Judge, Hindupur, Anantapur District,

38. G.Chakrapani, 27.12.2010 03.012013 04.01.2013
II Addi. Senior Civil Judge, Kakinada, East
&odavari District

39. Kum. P.Radhamma, Senior Civil Judge. Addanki, 12.02.2012 02.06.2014 03.06.2014
Prakasam District

40. Smt. I.Sailaja bevi, Addi. Senior Civil Judge, 09.02.2012 15.03.2014 16.03.2014
L.a.Nagar, Rangareddy District.

41. K.Lakshman, Senior Civil Judge, Jagtial, Karimnagar 09.02.2012 14.04.2014 15.04.2014
bistrict

42. Ch.Eswara Prasada Rao, I Addi. Senior Civil Judge, 09.02.2012 06.03.2014 07.03.2014
Warangal.

-

43. L.Sridhar, I AddI. Chief Metropolitan Magistrate, 06.02.2012 15.02.2014 16.02.2014
Visakhapatnam.

44. V.Krishna Murthy, Addi. Senior Civil Judge, 09.02.2012 10.02.2014 11.02.2014
Chittoor.

45. V.B.5.Srinivasa Rao, Senior Civil Judge, barsi, 09.02.2012 04.042014 05.04.2014
Prakasam District.

46. B.Salyanarayana, Senior Civil Judge, bharmavaram, 09.02.2012 02.05.2014 03.05.2014
Anantapur District.

47. U.U.Prasad, Senior Civil Judge, Punganur, Chittoor 09.02.2012 08.02.2014 09.02.2014
District.

48. P.Vasanth, III Addi. Chief Metropolitan 23.04.2012 22.04.a014 23.042014
Magistrate, Hyderabad

49. Shaik Madar, Senior Civil Judge, Kovur, Nellore 24.04.2012 17.07.2014 18.07.2014
bistrict.

Note: The respective Pri. bistrict and Sessions Judges/Unit Heads
are requested to make necessary entries in the Service
Register of the officers.

- j

REGISTRAR (VIG±LANCE)To
1. The Officers concerned (who are in service)
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(Through the PrJ. bistrict and Sessions Judges/Unit Heads)

2. The Personal Secretaries to the Registrars and bistrict Judge (Enquiries). High

Court of Judicature at Hyderabad (for placing before the Registrars for

information).
3. The Central Project Coordinator, High Court Judicature at Hyderabad (with a

request to place the High Court website to upload the proceedings order.)

4. The Chief Judge, City Civil Court, Hyderabad

5. The Metropolitan Sessions Judge, Hyderabad

6. THE PRL. bI5TRICT ANb SESSIONS JUbGES:

Anantapur, Chittoor, East Sodavari at Rajabmundry, Guntur, Karimnagar,

Krishna at Machilipatnam, Kurnool, Mahabubnagar, Medak at Sangareddy,

Prakasam at Ongo le, Rangareddy b istrict, Srikakulam, Visakhapatriam,

Warangal and West Godavari at Eluru.

Spare.


